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(2022) 07 PAT CK 0055

In the Patna High Court

Case No : Miscellaneous Jurisdiction Case No. 19 Of 2019 In Civil Writ 
Jurisdiction Case No. 2613 Of 2014

Chetan Kumar Markan APPELLANT

Vs

State Of Bihar RESPONDENT

Date of Decision : 20-07-2022

Acts Referred:

Citation : (2022) 07 PAT CK 0055

Hon'ble Judges : S. Kumar, J

Bench : Single Bench

Advocate : Kumar Kaushik, Vivekanand Kumar, A. K. Dubey

Final Decision : Disposed Of

Judgement

Heard learned counsel for the parties.

This application has been filed for initiating a contempt proceeding against the
opposite parties for non-compliance of the judgment and order dated 29.08.2018
passed by the learned Single Judge of this Court passed in C.W.J.C. No.2613 of
2013.

A show cause dated 20.07.2022 has been filed on behalf of opposite party no.8,
in which, it has been stated that in compliance of order dated 22.06.2022, the
petitioner has been granted promotion to the post of Superintending Engineer
from 23.9.2006 vide Road Construction Department Notification No.2800(3)
dated 17.6.2022 and opposite party has also issued pay slip for pay from
23.09.2006 to 31.07.2007 and from 01.04.2007 to 30.06.2008 as well as the
authority of leave encashment difference bearing No. LE 0422/2022-2023. It has
been further stated that in light of the aforesaid notification, the pension and
gratuity of the petitioner has been revised by the office.

In view of the above, no purpose will be served by keeping the proceeding
pending any further and accordingly same is dropped.
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However, the authority is directed to credit the dues amount, if any, in the bank
account of the petitioner by intimating him personally.

With aforesaid observation, the petition stands disposed of.
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